FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S FALCON AUTO ENGINEERING PRIVATE LIMITED

S1. | PARTICULARS DETAILS
No.
1 Name of corporate debtor M/S FALCON AUTO ENGINEERING
PRIVATE LIMITED
(Under Liquidation)
2 Date of incorporation of corporate debtor | 03/12/2021
3 Authority under which corporate debtor is | Registrar of Companies, Delhi
incorporated / registered
4 Corporate Identity No. / Limited Liability | U34300HR2021PTC099693
Identification No. of corporate debtor
5 Address of the registered office and Plot No. 429, Sector-8, IMT Manesar,
principal office (if any) of corporate debtor g\lll];gl?:n, Gurugram, Haryana — 122052,
6 Date of closure of Insolvency Resolution 25/08/2026
Process
7 Liquidation commencement date of 25/08/2026  (Order  received by
corporate debtor Liquidator on 07/09/2026)
8 Name and registration number of the MUKESH KUMAR
insolvency professional acting as Regn. No. - IBBIIPA-001/IP-P-
liquidator 01498/2018-2019/12268
9 Address and e-mail of the liquidator, as ca.mukeshmittal@gmail.com
registered with the Board
10 . Add: House No. 436, 3" Floor, Sector-7,
Addressand e-mall. to be u'sed'for HUDA, Near Tau Devilal Park, Panipat-
correspondence with the liquidator 132103, Haryana
Email: ca.mukeshmittal@gmail.com

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has
ordered the commencement of liquidation of the M/s Falcon Auto Engineering Private
Limited on 25™ August 2026. (Appointment order received on 07/09/2026)

Sd-

Name and signature of liquidator
Mukesh Kumar
Liquidator of M/s Falcon Auto Engineering Private Limited (Under Liquidation)

Date: 10/09/2026
Place: Panipat
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e RBL BANK LTD. i FORM B
i:.- HDFC EANK b RBLEANK REGISTERED OFFICE: 1t Lane, Shahupuri, Kolhapur-416001 PUEBLIC ANNOUNCEMENT
W i d d Ad ae bz banie  MOTONA Opersting Centre : 3th Floor, Technlplex-|, Off Vieer Savarkar Flyover, Goregaon (West) Mumbai - 400062 [Regulation 12 of the Insolvency avicl B Bankruptey
& understand your wo . . GOLD AU{:T[“H [:UM INVITATION Hﬂﬂ[:E Board of India {Liquidation Process) Regulations, 2016] |
Tr:ehgmnnﬂrsuunnarlned H"':: mEpuI:ul.mai:larg&ar&hmhynn[n}r?udmtapublmauﬂm u[*dljy“mlaw'cmamgnlsﬁfqgﬂdHE'EE':"""[F Tha below menfianed borower has besn sarved with damand nofioes o pay cutstanding amount towards the iaan facility against geld araments FOR THE ATTENTION OF THE STAKEHOLDERS OF
e s0ar1 accounts listed beiow 15 proposa to be conduciad. |hess ans were: tlec(ed by DOMOwers Who e OeiSURes N Tepaying ["Faciity”| avaled by them from RBL Bank Limited, Sinca the bormower has filad 1o repay dues tndar tha Faciity, we are constramed o conductan M/S FALCON AUTO ENGINEERING PRIVATE LIMITED
{hes dues ag per thebemrms of e executad Loan Agreements, despibs raminders issued by HOFC Bank Lirnsted (*the Bank”™) directng Them L
10 clear their oulsianding amounts, The Bank had earlier issued notices granting the borrowers sevan (7] days’ me o repay the full Suston e e ekl ar s o (RSO o e PARTICULARS DETAILS
Ceiani el ' ot ; gr'l g el l i o i In the: event any surplus amount s realised from this auction, the same will be refunded to the concerned borrower andif thess is a deficit post the 1 | NAME OF CORPORATE DEETOR | WS FALCON AUTO ENGINEERING PRIVATE LIMITED
outstanding dues in their respective loan accounts. As the borrowers have falled 1o regularize their accounts, the Bank, in exercise of its auclion, Bie batance amount shallbe recoverad fram the barrower through sppraprate igal procesdings, BBL Bank has the authorty to remave
rights as pledges under the Loan Agreement and applicable |aw, has deckded 1o enforce the pledge and proceed with the sale of the el ,mem ottt e vt Eiriac: FEC Earlic rves s dobit Iga G A 2 | Date of Incorporatien of Corporate Debior | 03112/2021
pledged goid jewelaryiomarments by way of public auction to recoverthe dues. The auction will be conducied at the Branchies) menticned I'_:'M'-'H‘mr"‘ W LTI O L I i s FESEIVES NG NgNT 10 fhange e Aucton Late winout any pror 3 .ﬁulhtl'lg, uncsr which Corparate Dabler | Registrar f Gampanies- Delhi
gelow from 9:30 AM enwards. If. for any reason, the auction of any pledged security cannot be conducted or completed on the scheduled nolice is Incorporated Ragisterad
date, the Bank reserves the rightfo continue or reschedule the suction on any subsequent date and time without further nofics 5r.0 Account Branch | Borrower's Details of Gold Gold Auction | Branch Auction 4 I;I:fp!:-_'ah:-_ kendty fl-l:lcﬂ-"\.rniﬁezl Lighdity | U34300HR2021PTC95E33
SNo| Loan No Borrower's Name | Loan Amount Place of Auction (Branch Address) Auction Date No.| Number Name | Name Ornament {in gms) Venue ::“S{': Pr:zme E.IEE & g i::rﬂl: :::,,:J:H;E{WT ETI;:EW'FEJ No. 420, Sector-&, IMT Manesar, Gurgaon
1 4001183502 Mahit Sher Si 181200 | HOFC Bank Ltd., 13-B Pusa Road, Bazar Marg, | 12-10-2026 < : L : e 199057 INDIHA '
- Rajinder Nagar, New Delhi, Delhi 110060 1, |809012145174 |Vikas  |SAMIT TOTAL GROSS WT 48| C-8, Vikas Puri, New Delhi | Deepak A E‘:‘Ifnf E“.;;I;: fﬁﬁ:ﬁ”ﬁb‘*’ E;;E;:; Haryana - 122032, INDIA _:
Z : 3 0OO2BREME | 0 -
2 | 4001238081 Ramazh Kumar 55300 | HDFC Bank Ltd., 39, Shradhanand Marg, Ajmer | 21-08-2026 B L TOTAL_IMPURITY 030 - 11RTE [ﬂg E:.J || Resslulian Process -
Gate. New Delhi, Dehi 110008 SAIVASTAV | ToTAL STONE WT 0 oM 7| Unadaln commencament date ZEIRD v arhodof Lkt on
3 | 74447218 | Pooja Barenwa 233000 | HDFC Bank Ltd., 5- FJ2, Badshah Khan Chowk, | 12-10-2026 TOTAL NET_WT 15 B A Uit e
4| 74580852 Sushi Ani 207000 MLY. Feritabed, Hanane 124001 21082026 2. | 809012391867 | Indir TOTAL GROSS WT | 104.15] AG-16, AG-33 & AG-15C, |MANISH |06-10-2026 et e il PL1488201
: il b ndia  |NIDHITYAGI | TOTAL GROSS. : 0 i ol rofsssioril acling 25 Linuidalor Rogn. No: IBBIIPA-001IP-P-01480/2018-20181 12268
2 FapldcEe Menger REjvesr b A puram TOTAL IMPURITY 6.30 | Block-A, Adiya Ciy LW 0 9 | Address and Emaiiof the dquidalor | Hause No. 436, 3 Floor, Sector-T, HUDR, Near Tau
f 4000747545 Mahendra Singh 170000 21-05-2026 Ghazia TOTAL STONE WT OF Center, Flot No.-CiGH-3, | P#5B521844 o {500 a5 registered with the Board Devial Park, Panipat-132103, Haryana
1 4001255273 heha Mishra 71000 12-10-2026 bad e Vaibhay Khand. PM Email: ca mukeshmittal@gmail.com
3 75027627 Parmod Kumar 260300 | HOFC Bank Ltd, A1-10, Sharh Nagar Ext New | 21-05-2028 TOTALNET. .53 Intirapuram, Ghaziabad 10| Address and e-mal Io ba used for Housa Mo 436, rd Fioar, Sectar-7, HUDA, Near Tau |
9 74647601 Shilpi Manish Kumiar 41600 Delhi, Mew Dathi, Delti 110052 12-10-2026 UP-201012 comespondonce with the Resolution | Dewilal Park. Panipat-132103. Haryana
HDFC Bank Lid., Anushia Tower Plot No. 2, Garg intending bidders should contactta the Branch Manager Elakesitng SIRIE G L ISETR Mg SO
_ 3 Trail tre. Sector-11. Rohini. New Delh b ) For dotailed Terms and Conditions, please visit to tha RBL Bank respective Branches. atics i harety given that the Mational Campany Law Trbunal, Chandigarh Banch has ortered the|
W ATHAGFIGR RIS BIE00E RS R r”dﬂﬂg ' New Delte, Deitl. | 21-06-2026 Fiace : Delhi Authorized Officar commencemend of lquidation of the MWis Falcon Aute Engsneering Private Limited an Iﬁlhﬁmgwt_
T : 2026 (Appoiniment order received on 67I0S2025)
k! TaTE)4E2 flahiak Matoo £2100 | HOFC Bank Ltd.. B 36, Lajpat Nagar I, Naw Dalki, | 12-10-2026 E8 £ 1 Pt HE-Rank L Sefl- |
Maw Dalhl, Detie 110024 |
: - o 2 anlr v B« s Mukesh Kumar |
12 | 4000502932 | Kishore Chandra Samal| 998500 . 12-10-2026 o di 300 ﬂﬂg Bank Of Baroda : Liquidator of Mis Faicon Auto Engineering Private Limited |
HDFC Bank Ltd., C-72, Shivalik, New Delhi, i\, : Hansi Gate Branel SN 16.0n200 Linder Liquidation) |
13 | 4001227120 Kani Agarwal E25500 Dei 110017 12-10-2026 Bank of Baroda ansi Gate Branch Plage - Panipal (Linder Liquidation) |
14 | 4000497180 Shiva Gaur 351900 21-08-2026 ' Sl st e oy Bhiwani - 6563 ——
15 | 4000730813 Pecja Tangr] 2274800 | HDFC Bank Ltd, G143, Vikas Pun, New Delhi, | 21-08-2026 POSSESSION NOTICE #-— HERD HOUSING FINANCE LIMITED
— : Beiing YT Cinemas, e Dl Daliy 110018 (For Immovable propertylies) Ragistored Offce; 03, Commundy Cerre, Basand Lok, Vasant Viar, New Deli-1 10057
16 | 40005633468 Azizir Rehman 44500 | HDFC Bank Ltd.. Ground Ficar, Khasra Mo. 850, | 12-10-2026 (As per Appendix IV read with rule 8{1) of the Security Interest (Enforcement) Rules, 2002) Branch Office: 2nd Floar, A5, Sector-d, Maida, Gaulam Buddha Mages, Uttar Pradash-201301
Main Buran Road, Mew Daihi, Delk 110084 Wh Th Torskinad being the Zuthorsad O Fihe Bank of Barod der the S izal 3 PUBLIC NOTICE (SALE OF IMMOVABLE PROPERTY THROUGH PRIVATE TREATY)
7 | 4001096647 Sagan Kumar 140000 12-10-2026 s R I e S oeos, T L [Netice of Sale by Privads Tresty under Rule 0 real with Rule 8 of Securlly Interest
18 | 4001340309 Manisha Kienar A5000 HOFC Bank Ltd., L-203, Modal Town, Rewar 49.10-2026 Reconstruction of Financial Assaets and Enforceament of Saecurity Interast Act, 2002 and in exercise of powers {Enforcement) Rules 2002]
abeleipalr) Haryana 123401 ke confarred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a| | Matiosishersby given o fre putiic n general an o t borroweco-boower { Barawers'|in paticular
19 | 4001514156 e Vijay Kiumar 80000 : 21082026 Demand Notice dated 11/08/2025, calling upon the legal representatives of Borrower Late Mr Parveen Saini, gﬂdﬂ-'.w mmmi';: :mﬂﬁhgrmwgﬂ“ﬁu;'ggpf;;%Hgﬁngﬁﬁ g:ﬁﬁﬁ.tl;; .:.I,:z.;;"'
20 | 4001002124 | Birendra Kumar Trved 520000 | HDFC Bank Ltd, A 1054, M;-lkrﬂflﬂﬂ Magar, Delhi, | 21-08-2026 Mrs. Meena wlo Parveen Saini, Mrs. Munni Deviw/o Ruli Ram (Co - Borrower & Legal Heir) (Guarantor) & s 15 Whsat Is” Avd “Wihaaver Thete |5 iasis by way 6f Privats Treaty
21 ToBE4824 Tabassum Bano 76500 Delhi, Deld 110009 12-10-2026 Mr. Pardeep Saini (Guarantor) to repay the amount mentionad in the notice being Rs. 9,68,613.42 (Rupees The sale by private treaty wil lske phace any dey eftar $een days |15 Days) from the date of tis
_ HDFC Bank Ltd., Mamram Tower, Plot No 142 Nine Lakhs Sixty-Eight Thousand Six Hundred Thirteen and Forty-Two Paise) as on 09/08/2025 together| | Futication Thedelais ave meee parfcuerly mordonod horein bt |
| S Nl 18500 "ER0ck By Ler WK YRl SN I, NeW! | T 0Raet with further interest thereon at the contractual rate plus costs, charges and expenses fill date of payment within Loan Narme of Borrowesis) Co- [ Date of [ Reserse Price (AF) [ Typo of
Cralhi, Delha 110056 g ; : Account Borrowen|s)| Guarantor(s)| Demand Notice [ Eamest Money | Possession
B0 days from the date of receipt of ihe said nofice Mo, Logal Heirfs) Legal Rop. Depesit (EMD]
23 | 7501463 Rakesh Milta 330000 12-10-2026 The Borrower having failed to repay the amount, notice is hereby given to the Barrower and the Public in general R TR TT T e e
% ' 15.11- ; ;
24 | 40010965 | Sandesp Sonof Indersy | 155000 ngaﬁg;;a%dllga?ii?hq;j ?_le;rﬁ,;;aH;?quL&ﬁm' 12-10-2026 that the undersigned has taken possession of the property described herein below in exercise of powers m';ﬁ:;ﬁ i Hmﬁ;?;ﬁ:; Es_ﬁi“iuj:é‘._ Rs.22.55.000- | Physical
23 [ERRIFRY Rahul Tomar 118000 ' ' 21-08-2026 conferred on him under sub-section (4) of section 13 of the Act read with Rule 8 of the Secunty Interest HHFNSPIPL2200 as on 09-08.20z76| Rs-2.25,500
26 | A001575362 Amil Son of Surash 79800 12-10-2026 Enforcement Rules, 2002 on this the 1st day of January of the year 2026. 0027617 ; J
27 | 75808019 Md Lukman 61000 | HDFC Bank Lid,, Upper Ground Fioor, Plot No.08, | 12-10-2026 | | | The Borrower/GuarantarsiMortgagors and the public in general is hereby cautioned notto deal with the property | |20 o B e R i N, 58 848 Mo 21 cf K.
e South Palel Nagar, New Delhi 110008 and any dealings with the propertyfies will be subject to the charge of Bank of Baroda for an amount of 5304631, Vilage Mawsda Extension, Block- B -4, Uttam Nagar, New Dalhi-110058, Bounded As: East
28 T4EEH 184 Deovral Kurmar 1650000 | HDFC Bank Ltd., GF, Unit No. 25.32, 5.1 Level, | 21-D0-2026 Rs.9,68,613.42 (Rupees Nine Lakhs Sixty-Eight Thousand Six Hundred Thirteen and Forty-Two Paise) Other's PropertyWest Road 15 FLWice, Narih: Other's FlalScuth: Tower ® on Pa ol Plot
29 75768258 Posja Dubey 140500 |  Béock - F Internationad Trade Tower, New Delhi | 24.00.2028 and further interast thereon atthe contractual rate plus costs, charges and expenses till date of payment HHFNSPHOU22000015703 :Hlﬂﬂ “Emr- s :ﬂ; ﬂgﬂ- Rs.10,50,000/- | Physical
50 4001313513 Paywan Yaday 57500 1l {21000 The Borrower's attaniion is invited to provision of sub-section (8) of saction 13 of the Act, in respect of time HHERAIPLLOh T AN : W-UIE'-EU';;:E = Fis.1, 0500004
31 | 4001244960 Ra) Mohammad 258000 | HDFC Bank Ltd, 78/3, Maharan| Bagh, New Deihi, | 21-09-2026 available, ioredeem the secured assets. Description of progeety: Flal No UGF-01 Upper Ground Fioar, M. g, Rha, Winout Raof Rights Having
Disthi 110014 Description of the Immovable Property Covararrea Moasuring 8 77 3q Mies | E5255q, F1 Cansisting of Twa Bedrooms, Ona Dranwing Room,
HOFC Bank Ltd. All that part and parcel of the property consisting of Plot measuring 0 Kanal 3-1/3 Marla (100 Sg Yards) i.e. 5243 ?’:@Tﬁntmnfgﬁc[g? ﬁfﬂ?'ﬂﬁﬁ'ﬁgﬁﬂ *ﬁ]ﬁ&; Srhzl'-';: ﬁ?;;-gﬂ;f:iﬂiﬁt- Enf‘s:gi-;-jﬁﬂ
' ¥ - S { 1 ;. - - ; U L | : E
32 TROS0586 Santosh Devi 211000 L-203, Model Tawn, 12-10-2026 share of land measuring B kanal 2 Marla, Comprised in khewat No. 1887 min/ 1834, Khatoni no. 2215, bearing West: Plothio. F-4. Norlh: @ mirwile road, South: Ofer's progerty
L _ Rewari, Haryana 123401 khasra No. 129//8{8-2), Bounded as, East: Gall, West: Poultry Farm, North: Property of Krishan, South: Property HHFGAZHOUZ1000013120 || Santosh Kumar, 76-07.2024, | Ra.6.25.0000. | Physical
a3 | 4000619066 | Mandakin Prakack 54000 | HOFC Bank Ltd., Mo 3909-3912. Hamilton Road. | 21-08-2026 of Krishan Situated at Behind Tosham By-pass, Bhiwani Lohar now locality known as Lajpat Nagar, Kharkari HHFGAZIPLI1000013121 ::Hﬂ:h 1:"“1 Rs. Tﬁiﬁt e,
Moni Gate, Kashmere Gate, New Delhi, Defi 110006 Phatak, Bhiwani, as per the jamabandi for the years 2007-2008, Sale Deed No. 3293 Dated: 08.07.2015 & P G UEL “é““ dc::ﬁ ngs*l ey
i o i ] i escription of propesty; Flal No, UG-2, Upgsr Graan ; Kle Bns, Wihoul Raol Righls
HDFC Bank Ltd., Piat Mo 182, V4 Mayur Plaza, Mitation o 32340: Froperty in the name 0f Mr. Parveern /o Full Ram, on ik Mo, A-43, Ot of Khasa No. 213, Araa Me=suring 495 Sg F, | E 38 55 5q Maters, Siualed A Ra
3| 75RG14IT Tabre] Alam 199000 |  LSC- Mayur'ihar PH.1, Near Joevan Anmol | 24.05-202¢ Dated: 01.01.2026 Place: Bhiwani (Chief Manager / Authorised Officer)] | \ihar Senkan wss SamilLi. Viags Sadtlabad, Tehal Lon Ot G%ﬂiﬂﬁﬁ-iﬁﬁnﬁgﬁm o
Hozpeal Mew Dalhl, Delhi 11009 - o, o drining roam. ane giichen, olel Bathrodm v, Boundad By, Morih- Olhes's Plal,
P : : Easi-Plof Mo, A2, Souih- Common passage and FlalMo UG-1, West-Flal Mo, UG-3
3 | 4007047828 Joginder Singh 715000 | HDFC Bank Ltd., Shyanji Compiex, Delhi Ronis | 21-09-2026 PIRAMAL FINANCE LTD. HHFNOINOUZ3000043122 1l | Dhenra) Singh, Jyati | 21-11-2024, | Ra.5,00,0001. | Physical
36 FETTAB00 Raash Kumar 210000 Road, Mational Highway 10, Distt-Jhaljar, 12-10-2026 t Piramal {Formerly Known as Piramal Capital and Housing Firance Lid.) CIN: LES310MH1984PLC032630 HHENOILAP 23000043585 Devl Rs. 14 64 418 :
Bahadurgam, Haryana 124507 & Registered Office: Unil Now- 601, 5tk Floor, Firamal Amiti Buliting, Piramal Agastys Corporals Pack, Kamani Junclion, Opp. as on 10-09-2028| Rs-50,000-
nance FlraEtals:ln.LES Miang, Kuria (west), Mumabai-4 070 T +51 22 3802 4000 M F
KT 4001323178 Krishna Mizhra aroTan 12-10-2026 Branch office: 3021,2,3.4 5.6, Jaipur Tawer, 3rd Floor Opp. AIR. M. |, Road. Jaipur- 302080 7, Rajasthan, g?&ﬁ%mmﬁufﬂ:uﬂg';# ::me?cﬂ”rﬂrﬁlcrﬁ ;.:glm;ﬁl&aﬂ:g;ﬁﬁﬁa:
38 | 4000712743 Rajiv Sony 285000 | HOFC Bank Lid., WZ-G-11161, Ground Floor, Uttam | 29.00.2026 POSSESSION NOTICE For Immaovable Property as per Rule 841) of the Security Interest (Enforcement) Rules, 2002 and Appendix- IV Measuring 350 Sq. Ft. |.E 32.51 Sq. Mirs, Khasra No. 353, Sitautad an Pigl No. D-165-A, Push ‘ihar
E L s s in aken oy 3 1 Fieda i ad. =1 .
0 75008501 Rajesh Sharma 157800 Magar, New Delhl, Dei 110028 21-09-2026 Whereas, the undersigned beng the Auhoelzed Oficer of Piramal Firangs Lid. (Farmery Known as Piramal Gapital and Housing Financs Lid | urdes Eﬁﬁpﬂﬂﬂuﬂﬁ E":;'["ﬁ'ﬁﬁ';::;;“:f@;' ETJﬁluLﬁPﬂml?ﬂ';ﬁ_ﬁ::gmm :iﬁl::l_
&0 | 4001338677 Fekha Devi ER000 12:10:2026 the Securitisaban and Recoratruction of Financial Assets and Enforcement of Secunty Inerest Act 2002 and in exercise of powerns conferred undes Sauth- Othar s Property
41 -III][IDE-@EE.‘? Ahil Sh 96700 | HOFC Bank Ltd. Dalhi-Alwar Road O i Blie 12_11:,_2,]25‘ section 13121 read with Rule 3 ofthe Secunsy Irneresi (Enforcement) Ruses 2002, Damand Motica(s) ssded by the Authorised Offcar of the campany i
e Stand aSEI-Gurqa?:ln FS;;"E.IL ;;r,-ar.zlfﬂsﬂ‘flnlm iz Bosroawen(s) | Guaranbans) menboned hanzin balow fo repey the amouni mansaned in the ratice withen 610 deys from the date of recest of the zaid ﬂﬁ?&ﬂ;ﬁ%ﬁiﬁ‘“ P'::;ﬁ?:;:d R:_im?ﬁh_ Ra.7:40,000\- | Physical
~ ' ' : - nofica. The barrowar having failed to repay the amount, nofice is hereby given o the Borowens) | Guarenton's) end the public in general that the % on 10-49-2025| s T4.000/-
42 75822551 Amit Yaday 232300 | HOFC Bank Ltd., Ground Floor, G-49, Bestech City | 21-018-2026 undersigned hias takan Passession of the property describad hanain balow in exgrcise of powers confatred on him undes Sub-Sectian (4) af tha Secon Description of property: FlatNe 2, Second Fioor Back Side Iihout Roof Rights, Mig on G+3 Standan
43 TAZH0445 Anita Sharma 141700 | Center, NH-8, Dhar-rhera_. Digtrict Rewan, Haryana | 12.40.2026 13 of the said Act read with Fule B of the Sacurily Interest Enforcement nules, 2002, Th borrawer's attertion is imbed Lo provisions of sub—saction (8] of Bulting, Plot No B-107, B Block, Khasra Mo, 222 Having feea Measuring 456 Sa. FIE& 42,96 5q, Mir Kai
4d TE04873R Gestp Kumari B3200 123106 12:90-2026 socton 13 of the Ack. i respec of lmeaval able, 1o redesm e secired agseds, The Dormowear in particusar and the public ingeneralare hengly chutongd Vihar, Vilage Sadullabad, Tehsil Lani, Disinct Ghagiahed, Ultar Pradesh- 201102 Consising of Two
- - not desl with the propery and any dealings with the preperty will be subject i the charge of Plramal Finance Lid: (Farmedy Knawn a5 Piramal Cagital Badrooms, Ore Drawimg Room, Ons Kizhan And Ore Tolet Bathroom. Boundad As : Esal- Piot Mo, B-
45 78173067 K‘g'l"'l? Keishan Eiﬁiﬂﬂ HOFC Bank Ltd,, SCO Mo, O-1, Huda Market, 12-10-2026 a.rr:l!-InuﬁlngFlnanEEL:d.]T{nrmanﬁ:ul:nlafmrmarershe'er::lunderwnh nieres| mere-:u:'l}E 1074, Wesl- Piof No, B-106, North - 2571 Wide Road, Scuth- PlalNo, B-88
il i E?I‘Ei?gi:; 33000 | Sector 1, Manesar, Gurgaon, Haryana 122051 | 12-10-2028 8, Name of the Borrawers) | Description of Secured Asset Demand Notice Date Date of Tﬁﬁuﬂglﬁr “ﬁh“?&'ﬁ?ﬂﬁ?’"' Twuﬁsim-mm' ”ﬂ'mm H:jézru::w P
: Mo Guarantar(s) {Immovable Property) and Aot Possession e
: | ' | : : i + All Pigea And P al Prog i Flaot. Fi M
4| dUMESSnE | BhupendarSingh | 433900 | HOFC Bank Ltd, Vilage Samaipur, Main Sohna - | 1210-2026 | | 14 gan gcount No.- 00900013611;|Fiat No-t3 (South Side), PNo-33, Shi Dadu Demand Notioe Datel Amt- bbbk by o rendadif it Al ol oo el e
4B T4RP999 Sabbir Zamid 15400 Ballabhgarh Rioad, Faridabad, Haryana 121004 | y2.1p-2026 e Bival ManEs: & Bhock - Ealvamirs: el 07-Sap-26 twithau gh. Flat Na.38, Khasra No , Pushp Wihar, Village- Sadullabad, Loré, Ghaziahad,
: : Branch Mame: - Jaipur- M Road ¥ ga, . halyanpu Ipur. 12-05-201 Utter Pradesh — 201102 Having Area 51.00 Sq mir. East — Desgar Fiot, Weat — Propenty of Purchazer
48 75340252 Meera| Ravinder 215000.| HDFC Bank Ltd., Main Tigeon Road, Mear Govt | 12-10-2026 Eawan W - o ari| | Reasthan - 302020 7L - 5 Maeth - 75 feet wide ad, South - Deegar Piol
awsan Kumar Latwani (Bomowsr), Ani Rs 2014717/ as an 3103
50 T4ETEI64 | Pradesp Kumar Gautam 19400 | High Sehool, Tigaon, Faridabad. Haryana 121101 | 42902026 Lalwani [Co-bormower] HH HHFLAX | Reshampal Singh, Reshamgal | 16-07-2025, Re. 14,50,171/- | Re.6,40,000)- | physical
[ - - . T T - - Singh Mis C Wilks, 10-02-2026 : fe
HOFC Bank Ltd., Opp Sidhrawali Bus Stand, NH - 2 [Loan Acoount No.:- 00800013645 |Flal No-5-2 (North Side Fiat), Pt No.t, C | Demand Nolce Dalel Aril-| 075ep28 | | naaae|  Singh Wis Getton ffiks AR AN
51 AR2061404 Jeatrany Yadav B1500 8, Sadhrawali, Gurgaon, Haryana 125413 12-10-2026 Branch Name: - Jaipur - Wi Road Biock, 3hri Dadudayal Magar, Kalyanpura, 12:05-2021 Dascription of property: Fiai Na. FF-04, First Flocr, Reear RHS Without Rood, LIG, Buit on Plot Bearing
HODFC Bank Ltd,, Pl Na 7%, Express Trade Tower, Sanjay Sahu (Bomower), Madan Lal|Sanganer, Jalpur, Rajasthan - 302029, Rs 2233700/ as on 3103 Mo, A-G4 Adrmeasiring 24200 So Feet, Siluated at Khasra o, 348 2t Rail Viher Sehkar Asvas Samis
52 | 78004240 Kavita Marander 492400 |  Sectar 34, Haro Handa Chawk, NH-8, Gurgan, | 42.10-2026 Sahu [Co-bormower] 2021 Lid,, Vikiage Saculabad, Parisna Lonl, Tetsl and Distict Ghazlabed, User Pracesh-201102 consisting
Gurgaon, Haryana 122001 o ane berdraom, ane crawing roam.one Kiighen, ona ioilel, bedhroom & babooery, Plok Ko, 4-84 Bounded
- By Morth-20 Feal Wics Road: East: Plos Mo A-85; West- Park; Scuth- Plot Mo s- 106,
53 | 4000644175 Lakshimi Mai § 153000 |  HOFC Bank Ltd. B-1/51 & Er[J. Sector 30, Del, | 42.10-2026 3 |Loan Account Mo- MLSADDD3634F; |HouselPiot No. NIL, Measuring 17326 Sq.Ft.. | Demand Notice Datef Amnt-| 09.5ep-26 HHFNSPHOU | Ramweer San of Chahatram, 08-07-2025, Rs.6,28.000(- | Physical
Noida, Uttar Pradesh 201301 Brarich Narme: - Kota  |Situated at Sakatpura, Distt, Kota, Rajasthan 23-04-2026 21000015912 | Monika Daughter of BRagwat | Rs.18,81,390 as on | Rs.62,800-
HDFE Eﬂﬂl‘. Ltd ] Sl'l{.ﬁ} MD 5 'ﬁlnd 5 Gar{jﬁ.lia |'[1I:t|ﬂ1 Jl'uhlﬂl':'llj .fms.?m I:E[HTI:IWE"":_ HIE-".HJ ﬁﬁ Eﬁﬂilﬂ'ﬂﬁ.‘- a5 an .EE-'}FI- 160-08- 7026
3 ' . b 3 o-borrower 2024 Description of property: Flat No-7, Second Fioar (Top Flaor), Back Side With Rocf Right. Sauated an
54 | 4000820285 Shiv K gaoop |  Square, Crossing Republic, Ghaziabad, Ulter | 42.90.2026 [ . A il el dim
iv Kurmar Pradesh 201018 4 |Loan Accouni- BLSADDDIDCSE; |Residential Property siluated al Khasra No 848-| Demand Notlce Date! Aml-| 10-Sep-28 ?ﬁ"ﬁf ;Eﬂmﬂ;{a?ﬂ?ﬁ:ﬁﬂrﬁ ; d?rrflféa[d.amslztﬁir :'dtr;g;.:; En; fp:al;;lia:dm fﬂf&ﬁg
55 TEIERTNT skl ot 143800 | HOFC Bank Ltd., C-25, Stellar IT Park, Noida, Utiar | 40405008 Branch Mame; - Dungarpar, 949, Plal No.11,12,14, Second Floor, Flat EEI:EI!I-E[IEE rooen, ane Kichen, one salet and ane bathroom, Bounded by Norh: Remaining Porlan of Plot No, A0,
o Pradash 7071306 Asha Devi (Borrower), Man Mohan |No-201, Rabindranath Tagore Park, H“h}’-" Rs.J0TE7E9- a5 on 21-04- East: 30 Fiwide Road. Soulh: PlatMe. £-55, Wast Piot No.4-57
e Trivedi[Co-borrower] Residency, Dungarpur, Dist.- Dungarpus (Raj.), 2028 HHFGAZHOU | Suresh San of Gore Lal, Sani 18-08-2025, R 6,00,000- | Physical
56 TETE6034 Arsh Madaan 24500 | HOFC Bank Ltd.. G-28/2%. Seclor 18, Molda, Uttar | 21-08-2026 admeasuring area 916,00 34.F1 22000027071 Wite of Suresh Rs. 15,75.17% as on | Rs.60,000/-
Pradash 201301 Place: Rajasthan  Date: 11.09.2026 {Authorised Officer) PIRAMAL FINANCE LTD. f0-05-2026
a7 THEIA 24908 Himanshu Jaiswal 123000 | HDFC Bank Ltd., GC- 3, | GH-3, Shop Ma -17, 18, | 12-10-2026 E:mfﬁ;::;:fﬂ TNWMFWFF& 5”%;%“3"5 iﬁ";ﬁﬂ-'ﬁ'ﬁ '-;:':r" HRE;;"_:?.IQIT': 2:2!1?*1P1E;5m1 LI'I'"E::
56 | 75636840 | Himanshu Jaiswal R L L LA RERTE Al ALCHEMIST ASSET RECONSTRUCTION COMPANY LINMITIED [ ity iy s (1o i
Sacter 16.C, Noida, Uttar Pradesh 201306 CIN No. U74999DL2002PLC117052 bedroom, ore crawing toom, one kilchen 8nd wa tolet bathroom & baicony. Bounded By: Morh
50 5480655 Narun Kumar 87300 | HDFC Bank Lto., Motor Stand, Disii Garh Road, | 21-08-2026 A-270, First & Second Floor, Defence Colony, New Delhi-110024 EETE,"FUTAF“EHWf-Flal‘SF-E-Eas'-'Flvl Mo 435, South: Othee's Property. Wast Commen Passage &
1] A00NRIA406 Prachi Kashyag ES100 NHf;mfﬂpﬂngghEE%iMd 0182026 Email: admln@alchemltr.,www.alchemlstarc.com HRFNSPHOU FFm“ Rhan, JDE:LEB"'EMEI“ : R 6,00.000F- | Physical
? 23000032061 | Farha Khaloon | R, 14,58,2000- 35 on 10-09-2025 | Rs.60,000-
HDFC Bank Lid. M3 - 28, Ambedkar Road, (Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002) Description of property: Flal Mo, LGF-2, Uinper Ground Floce Raar Sida Without Roaf Rugit, Buit On
1 001047500 Aumiit Aroea 01000 Mehru Nagar, Ghaziabad, {210-2026 Notice is hereby given that Alchemist Asset Reconstruction Company Limited (the Secured Creditor / ARC), having acquired the below- ?lé;f'# F-??d;ﬂﬁggng_rilt:h:hbr;ﬁ Lﬁ1.miaﬁ|_:lﬂai I:IJE 50, Fl :_; _11_1§:jq Ehﬁ' En“.jam;l n_la[
LUittar Pradesh 207001 mentioned loan accounts from SBFC Finance Limited under an Assignment of Debt dated 24th December, 2025, has issued Demand Berun m: rE;':.HE:F I.‘.zlr;r?-:m o 353; E': Efﬁsrﬂ::_;_| o 5? Hﬂfr?-f F-T-'!}gzsl;m"Pa'rELﬁguﬂi:l'ﬂ;:ar
HDFC Bank Ltd., Shop Na. 107, RMS Housing Notice(s) under Section 13(2) of the SARFAESI Act, 2002 to the respective borrower(s)/co-borrower(s)/guarantor(s), calling upon them to Wast Plotng. F-13 ' T ' ' [
B2 4406 I4E Motid: Rashid 45000 Sociely, Tronica City, Loni, Ghaziabad, Uttar 24.08-20126 discharge infuIItheirliabilitiestothe Secured CfeQitorwithin 60 (Sixty}daysfromthedate oflreceiptofthe sa!id notice(s). . . HHFLAXHOUZ|  Wazid All, Shahnaj 1509-2025, Rs. 27,53,5890- |Rs17,00,008- | Physical
Pradesh 201102 In the event of failure to repay the said dues within the stipulated period, the Secured Creditor shall be entitled to exercise all or any of the rights 3000040185 Daughster of Jakslwddin as an 10-09-2026 Rs.1,70.000-
— PR e — cuo " under Section 13(4) of the Act, including taking possession of the secured assets, without any further notice. Description of progerty: Flat No. 3F-3, Sacand F}?urantﬁu-gswlmﬁw HIG, Picd Mo, B-14. Khasra
e s DETAILS OF BORROMERS / ACCOUNTS Jo0 ok Ko A i 13 S U0 e M St o
i 400035230 Satyawr Sngh 49227 | » Ajalring an paL u. 21-08-2026 Name of Borrower(s)/ Date of i WORON SACURRRN, | BNIRSLON, LA SHTICL A MNP 01N AL OGS L ERAL sl
E0RIG Sii Loan [N E S ower(e)] | Amount Due R Description of Secured Asset Il))ute Eniry, West: Plathig. B-51 5F-1, North: PlotMo. 815/ SF-2, South: Piatha, B- 13
" HDFC Bank Ltd.. Ground Flor 38 Main Road, | Noj Account No. -~ G aranor(s) 2 Notice e ;‘1":‘;33;";;’;’ Mavoen ::Irna. Mayuri 19#?aiﬂ25£sﬁ;$éﬁ1ﬂl- n;.rT.u[mr[llrrw- Physical
' A L I - ; - = Arfma a5 an .00 =
Jegram Market Khasrz No. 365, Vilage Salarpur : 1 |PR01223631 RAJ PAL Rs.698849/- | 44 |All ThatPiece And Parcel Of The Property Having A Residential House . - . -
B faatTez Sujal Dwvakar 43000 F’ihﬁar. Bhangs, Noida, Gautam E-ﬂl:lhgﬁagar. LAtar 21-08-2026 (Rupees Six Lakhs | aqyst) ¥ Situated At Easter Part Of House No 233, Having Land Measuring Deczjrtr:]ber ?:“LE““““PEP‘,’]”% Flf“hHII#GF'E'..UGE LL3, II:?':";:LDHE' l.'.lnnm.ﬂlFE?]nll' le:nl;h*.ai_ ha;ngﬂ.ﬁ-.-ereu
® Pradesh - 201304 Ninety Eight | 5025 '|80Sq.Yrds or 66.885.Mtr, Bearing Khasra No.219 Situated At Village| "o ™ | |oums i b patea e e
Thousand Eight KaJipur, Post Ghosipur, Tehsil & District Meerut, Uttar Pradesh 250002 Wing {ﬁ;?:;{".hl-ar :'... N En:;LT[Bt: -a-:I[ EF,E' ";gm_g"',: b TE“'; L:n? ﬂ?BLﬂElaEG;:azl?ﬂ.ba:i. uu:rﬁ:éegn-
G5 75055712 Durg&ﬁh Ratna P‘QrIIjE}' T3200 12902026 Hundrgd And East- House Of Ja@karan, West- Part Of Plot No 233, North- 4th Wide mﬂ:lm Birtincad EI!I. Heeth Flal g, U'IEF- 01, Eagt 30 Fr Yicde Boad an Graund Flaer Sauliy Bics Mo
BE | 75080424 Mayank Kumar 224000 12-10-2026 Fourty Nine Only) Road, South- 5th Wide Road. 92, West: Common Passage And Flat No. UGF-3
Shrvasiova HDFC Bank Ltd., H 1 A/ %2 Seclor 63, Gautam 2 |PR01298491|RAJESH KUMAR,|  Rs. 1013561/- | 4t | Allthat piece and parcel of the Property Gate no.84, Situated at Mauza| . Authorised ONicar's Detalla: Name: Shekhar Singh
7 | sooia3s772 | Brig Mohan Shama 147500 Budh Nagar, Nalda, Uttar Pradesh 201306 4. oo SANDHYA DEVEE| (Rupees Ten Lakh | jqust | Datawali Tehsil Atruali,Paharipur Aligharh Uttar Pradesh 202129, East| o, | | Mog-8711522275 Emaif Dz shakharsingh@heiohfl.com
: ; 5 Thirteen Thousand | 5026 |- 120 ft Wd Aligarh to Shankara Road, West— Plot of Seller, North—Plot] 55 | Private Treaty tobe executed any day after 2010912026, Purchaser Identified
68 4001160407 Brig Mchan Sharma 127300 21-08-2026 Five Hundred Sixty of Mr.Ravi Shankar, South — House of Mr.Genda Lal. Tha undersigned as Aulhariped Oficer of Hera Housing Finance LI has laken aver possession of the
] FAB0SET Durgesh Ratna Pandey #0100 12.10-2026 One Only) schedula prapertyfies) us/ 13(4) of the SARFAES] Act, 2002 al previous alfampé b auction tiough
| 4000400574 Quadesr Bux G000 | HDFC Bank Ltd., VC-1, Sector-1. Adj 10 Income Tax | 12900026 3PR01044485( RAJU SCRAP, Rs.1382025- | 44 |All That Piece And Parcel Of The Property Situated at H.No.85, Gali insiting public bad falled. Hence, Public at large is beng informed that the sacured properyles) s
s | aiiiies | ek i s | O R E A L P ek S 073 RAJU, (Rs. Thiteen Lakn |aqust, No.15, Khasra No.52/21/1, Waka Mauja Gochi, Near Sr Public School,| 2} STNCAIR! DO OB O o AN, WU YNGR TOBRY. 83 b Bk s Srima b HivEL e
e ? e e il 12-10-2026 GUDIYA Eighty Two Thousand| oog | Jeevan Nagar, Part 2, Gouchi, Faridabad, Harayana-121 001. East: eggraner, St T L o AS IR IERE o) BRRT St (5 B AWLAE I CASET
The aucticn shall be carried !:uu1 stnclly onan “AS 1S '.l".'HEHE.IE VCASIS l'fﬂ'l"'.l'ls I.I".TI'I.I‘-TE'-'_EH THERE I-S_ basis. The Bank makes Nine Hundred Twenty Property of Mr. Nand Kishor, West: Property of Mr. Bijendra, North: Etandard lerms !_u:-nn:ilhnnl !-nuale.u! m|:|.art;.l thrawgh Frl:r.ne ‘r_pza!y alw. a8 uner: :
no waranty o representafion, express or implisd, regarding the quality. purily, caratage, weight, or valugtion of the pledged gold Five Only) Road 15ft., South: Other Property . Ea'gl""bﬂ;ﬂpl’.';i"? ".ﬂ'f:""':""gf'f.:'" AG 'f "‘HEHF F:ﬂﬁﬁs ﬁ'.‘duc“:]'“q‘léhmwﬁf H"'Et:% rT;'r's'
| =i H i = iefui i - i ) na iz =1 ny . i IMEREITHIT amicednl 55a -, BEN usan iyl or
ﬁ'-‘:ﬂ'ﬂrﬁf"?f"??f"I'%F“:I‘S;ﬂ""ef t';iﬂ*«‘l"-‘- ﬂf'?jﬁi-'“ﬂﬁf W?ﬂﬂjnﬁ':]|e_f“’1'|:'59='?gnﬂlﬂﬂ1d 5-E|'j“5f'r'"'-|'.|5| ‘WE”EZTEW'HE the 'r-f':l'”[::_:z'"- pumty, 4|PR01208986| VIJAY KUMAR  [Rs. 833527/~ (Rupees| 441, |All That Piece And Parcel of Property Measuring 62.73 Square Meter i RE-;I::'I,IE Prica till 25 siths. R 25,000 Twanty-Fiva Thousand Onty] for Reserva Price tava 25 Lakhs il
caratage, weighl, and valuation of ihs pledged liems prior & placing thew bids. inspection will be peamiied 45 minutes befare Chacoa, SONAM TOMAR | _ Eight lakh Thirty | g or 75 Square Yard H.No. 129, Khasra no. 393, Situated at Village| 51t lakh, R 50,000 (Fifty Thousand Only) for Reserve Price sbova 50 Lekh 1 1orore, Rs 1.00,000 (1
erifwely 3t Ihe: bidders’ oo, ek and alecretion. Uy participaling In e auchion, bxddars. shall be neemed i heve Indepandently mspectsd Three Thousand Five | oo '| Sapnawat, Pargana, Dasna, Kapoorpur, Teh-Dhaulana & District- eg%g‘;’e“ Liskh Cnly} for Riesiervie price Beryond 1 Crore. 3:Siach purchaser shall bis requited 1o depas? 25% of the
the pledged items and 1o acoept all associated rsks without any ru’d.!anne on reprasantations by the EIEIr!k. Mo requests for retum Hundred Twenty Hapur, Uttar Pradesh 245101, East-Road, West- House of Pratish sale consideradion on fhe next warking day of receipt of HHFL's acceptance of offer for F'“r':ﬂa“ al
exchanga, refund, u:r.m;enaa!llm oF Eanmellahu.n will ba entertalned after the sale has been conclueded, A bids shall be subject to a Seven Only) Singh, North- House of Sabuddin, South-Property of Jagdish praperty &nd $e remaining amoimt within 15 days thanaafter 4. Tnalpturd'ﬂsarhzalu deposit 1% ol tha
MmiNEmLm reserve price determined by (he Bank in accordance with applicabie requialony norms. The auction value will be based on the : | affered amount aong with applaton which will be adjusted againat 25% of the deposit o ba made as per
Wi . . : . . 5 PR01407651| VIKRAM SINGH, | Rs.10,30,520/- | 44, |All that piece and parcel of the property House/Plot 12, Part of elaiish (2 Shovn. 5. Faflune b il e senourt o required under cliuss 21 above. wil caiise forlailine
lower of: (a) the average closing price of gald for the pracading thirty {30) days, o (b) the closing price of gold published by the India Bullion . . . 24th je] bt g i ki L
; i g : POONAM, (Rupees Ten Lakhs Khewat/Khatoni N0.423/452, Mu.No.91, Kila No.13/2(3-8) Situated at af amount sready pad including 10% of fhe amaurd pakd akong win applicatian. &, In case al non-
and Jewellers Association Lid {IBJA) on the immedia cading day. The Bank retains sole descralion 1o finaiss the resane price and : August, December 2 ; pe g
! o i Iiri tedy precading day. i L2 : g Ve i KALYAN SINGH, | Thirty Thousand | 5o | Waka Mauja Badhram, Tehsil & District Palwal, Haryana - 121 102. ’ acceptanca of ofier of purchase by HHFL, the ameunt of 10% paid akong wifh the spplicston wil bs
wnpase any additional conditions as deemad necessary. Should any bormawer rapay the entire oulslanding dues in accordance with the VIRENDER Five Hundred East — Agriculture Land of Suresh, West — Road 15 ft, North — 2025 refuncied wihout any interest. 7. The peoperty s being soid will 88 the axiting and e encumbrances
Loran Agreamant before commencerment of tha auction, the pledged gold jewellerylomanmants for that account may, at the Bank's Twenty Only) Agriculture Land of Suresh, South—Agriculture Land of Vijay wheihir &riawn o uriniawn s HHFL The Authorized Officer] Secured Cradilor shall ot e responsible
discreton, be withdrawn from the auction withou! furiher nolice, The auction and any resulbing sake shall remain subject 1o any Turther , - — , - , n any way for any third-party clams! right=. duas. B. Tha purchaser should conduct die difigance on all
terms and conditions that the Bank, in its sole and absolute discration. may impase, amead, of prescrbe from tme to ime. Please note thal The amounts mentioned above are due as on the respective dates indicated against each account, together with further interest, penal charges, aspects refatad o tha property (under sale theough prvese treaty) o Hamer satisfaction. The purchaser
the undersigned Authorzed Officer of the Bank reserves the right to posipone, adiourn, madify, suspend, or cancel the: avetion costs, and expenses thereon till the date of realization. shall ned be engted o make ary cham againg the Authonzed Offican Secured Credibos in s recand ata
procaedings without prior notice and without assigning any reasan. The Authorized Officer aiso reserves the right 1o accept of rejacs any The borrower(s)/guarantor(s) are hereby cautioned not to deal with or dispose of, by way of sale, lease, mortgage, charge, or otherwise, the mqfdﬂm ?‘:ET"'E‘ Hul':':- "35“:";"“; ':':1“ Lﬁélﬂfﬁm -"'":'1?1""'3'1-' E';E'l'f':':l‘}__;ﬂ rﬂlr&?;ll H:j_ﬁ"igt’;tmrfﬂﬂf;“

. . . . . Ince r 1 tigEk of 3 '
bidls}, In whale arin part, and any such dacision shal be final and bindinig on all participants secured assef(s) described above without the prior written consent of the Secured Creditor. | ag;m?-lﬂm m;;i"::aam :':rr;er. ; 1_;’Eaﬂmler! HEEF? nﬁwagianILEe Mm;‘m‘:gﬂfﬁrg
Date : 11.09.2026, Place : Delhi Sdl- Authorized Officer, HDFC BANK LTD. This pubhcayon is made in complllance with the provisions of thg SARFAESI Act, 2002, for the qurmahon of the borrower(s), guarantor(s), and the further defails) clanficatiors and fr submittng Sl apaication. 12, The purchaser has to bese all stamp

general public. In case of any queries, please contact the undersigned at the following contact details: duty, regrsiration fes, and other axperses, baxas, duliss 1 respact of purchase of tha praperty. 13, Sala
Phone: 011-46562584, Email: admin@alchemistarc.com, ashutosh@alchemistarc.com shall be-in accordance with the provisions of SARFAES|Act/ Rules. 14.For property detalls and visitta
. . property contact to Ershad Ali ( BE02270415 | ershad.alii@herohil.com ! and Shekhar
Date: 11.09.2026 _ Sd/- Authorised Officer Singh/9711522275/ shekhar singhherohii com
Place: Delhi — o o Ghemist fsset Reconstruction Company Limited 15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/ MORTGAGOR
(acting in its capacity as Trustee of Alchemist XLVII Trust) Secured Creditor The abowa-manticrad Borrower Moripagonguaramors are hersby notced o pay S sum s mentianed
in Demard Wotice umdar section 1342) with 65 on date imerasl and expenses before the data of Sale
Fating which thae propey shall be dold theowgh Private Treaty ard balance dues: ifapy, wil be recoversd
Wi inberes snd cost freen you a5 a Borower]s)
For  defallad terms and ¢onditions of the sale; please refer tg the link provided In
I “ E B I G G Es I cnp ITnl httpsfuat. herahamafinance inhero_housinglether-notice  on Heno Heasing Finance Limied |
Secured Creditor's) website .o wwe herohpusingfinance.com
Date: 11-08-202% Far Hero Housing Finance Ltd
Place: Delhl | HCR Authorised officer
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SAMMAAN

FINSERVE

SAMMAAN FINSERVE LIMITED
Regd off: 2" Floor, Plot No-3, Block-A, Pocket-2, Sector-17, Dwarka,
New Delhi - 110075
NOTICE FOR SALE OF STRESSED FINANCIAL ASSETS

Sammaan Finserve Limited, a non-banking financial company, invites
Expression of interest (EOI) along with non-disclosure agreement for sale
of Stressed Financial Assets. Interested eligible investors are requested to
intimate their willingness to participate in the auction by way of an
"Expression of Interest".

The data room will be open from September 12, 2026 to September 25, 2026, and
last day for submission of bid is September 26, 2026.

For detailed terms and conditions, please mail us at loanassignment_SFL@
sammaancapital.com

Mumbai, September 11, 2026
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RIMET : L65923bL1984PLC248322
Yollgd ®rafed : $1-328, JHC TR, B0 B, 78 feeli—110024
THIY : 011—68888824 SHA TSl : durgeshmerchants@gmail.com
3qErge : www.durgeshmerchantsltd.com
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FNE TR FAFATT | 26 30T 2026

TR SETHE] FHA ok

| e T & T | 2% ST 2026 (TR BT 07 06 /7 2006

TIEaRT a1 & Sl 7 fo giter wiew fofice (‘wui) @ 42df aifffe AR 99 (TOieH) gUdR, 30
fAdeR, 2026 BT AWIE 01:00 IO FUN & Uoilpd GG S—328, IHe FaR, fSHw Hiar, -
faeeli—110024 ¥ TOMUA @1 I # Sl Faar & FRART & & oy maiforag &7 St |

o a¥ 202526 & a1 fIavor @1 geragi™ae ufd, RRE o g 91dl & |II—WT ToigA @& a1, e
faa=or qen oy SwATIS WNfie €, HU @1 Jadrse www.durgeshmerchantsltd.com TR e ey 39
@ SfTId SUTe 8| Gl B S Uoligd U WR AR I il 9 8 fida, 2026 @1 wifde wfrad
a1 & T E

Hu ARAFTTH, 2013 B gRT 91 TUT Wl (FAEgar <@ 3R UHSIGRUT NawIehdg) faf e, 2015 &
fafeme 42 & Taem=l & SR H M e & W ® 5 U B Hewdt BT RRER T IR 3R
AT TOIH & U & oIy ToaR, 24 Rider, 2026 9 UaR, 30 RideR, 2026 T @M1 &7 wiffe) @
e |

FRER T8 IR TAHR Toie (IREY) F ST SUAET 9 8 & HRIT MUBT HU S—aIfeT Glem uar
BT H HY B | Tolvd § SURT 8IM TT Aded B+ @ ShaR TSI 30T 3R A SURerd 81 der
AT B @ forg ve il @RIR) g o & s@er €| fAftaad gof qer swaRa dfeslt o do@
IR B W BH I B 48 B Y4 PN B UolHd AT H ST [BAT ST AT d @ |

(1) wrafer Jiaye fwm mftwe, Gﬂﬂgi

o - L OLAMP MLA LAD /3,31, 2026- 27 T3R5 24097660 - /082026
§-forféren eyeren i :- 10 e - mL_m.apM

SR AP UIfaRvl, SRR &I 3R | YRR gd IJoiar faumr 3
MR SUga #01 H Uoligd ShaRr ¥ fifde &1 2g Jevds ud § e
T @1 SR & | 3 BT DI AFATT AN, FIQT 9 S FoI Ut e ol
faie, fifagr, @ onfe |wqol  faaron
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21 NIBCODE-JOD2627A0161
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CONTAINER CORPORATION OF INDIA LTD.
q l. R -

Tl Tddee] Pl [
A Navratna Company (A Go
Bisgmiad Park, Naw

v."-IH Ul'“'.hl'il't'.l-l'lrh]l"

WOEP Bulldrg, 2nd Floar, Okkls i, E4iate, Bew' Delhi- 1100210

bkl
CONCOR W

HiH |, a2
Al affafam, 2013 & aparm o0 & AP 0 & anfr gulteen &
e o g 5 aren famnE

[FOT TR, 2013 U 374 (b) TR S (OoiGrn & 6 mifdga) Hom,

2014 & FTIH 4 (1) & SFTEIOT )

1. UEEET WA 41 O € o w0 S, 2013 1 6 366 1 @99 (2)
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NOTICE OF 40th ANNUAL GENERAL MEETING, BOOK CLOSURE
AND E-VOTING INFORMATION

MOTICE i tereby given thad the 40th &nnwdd General Meating of the Cormpany will be
hald through Video Conferencing ("WC") [/ Other Audio-Vicual Means ("OWVAN") on
Wadnesday, 30th September, 2026 at (1.20 P&, in compliance with afl the applicable
provisians of the Companies &ct, 2001 3 and the rules made thereunder, nr.li“SFE‘l:'. wting
Cdligations and Dleclosure Reguirements) Regulanons, 2015, read with all applicable
circulars on the matter issued by Ministry of Corporate Affairs ("BCAT] and the
Securities and Exchange Board of India {"SERI" | totransact the businessas set owt inthe
Maotice of AGM. Members will be able to attend the AGM through VT DAVM o view
the live webcast at https hittps/Sweowevotingindia.com. Members participating
through the YT/ 08V facility shall b reckoned for the purpose of gquorum under
Saction 103 of the Companies Act, 2013,

I comphance with the relevant circutars, the slectronic copy of Motice of the AGM
glongwith Annual Report for the year 2025-26, have been senton September 4, 2026 to
allthe memberss of the Company whose email address are registered with the Company
{ Depository Particapant(s) / BTA [Skyline Financlal Services Pot Lid), The aforesacd
dacuments are also available on the Company's website at https:)/rmodasteel.com wp-
content/uploads/2026/0% NGIL_Annual-Report 2026,pdf and on the website of the
Stock Exchange i.e. BSE Limited at www.hz-.l.'i."l-:!i:s.-:.-::-|1'.

MIOTICE {5 aled hereby glwen pursuant ta regutation 42 of the Securities Exchange Board
of India {Listing CObligations and Disclosure Reguirements), 2015 and secton 91 of the
Campanies Act, 2053 readwith Rule 10 of the Companies (Management -and
adminstration) Rule, 2014, that the Register of Members and Share Transfer Books of
the Company shall remaln closed from Friday, 25th September, 2026 to Wedniesday,
30th September, 2026 [both days inclussm) for the purpose of aforesaid Annual
Genaral Meanng.

The docwments referred to In the Motice of the AGM are avallable electronically for
inspection without any fee by the members from the date of circukation of this Notce
upto the date of AGM, Bembers seeking to inspect such dotuments can Send an email
o csi@modistesl.ne
Ir' compliance with the provisions of regulation 44 of the Securities Exchange Board of
India {Listing Obligations and Disclosure Requirements], 2015 and Section 108 of the
Act read with Rule 20 of the Companies (Management and Administration)
amendrment Rule, 2015, the Company is pleased to extand remote e-vonng facility to
its mambars with tha facility to cast their votes on all resolutions sat forth in the notice
of the AGM using electronic voting system fram a place other than the senue of the
AGEM ['remote e-voting’), provided by COSL All the members are informad that:

= The remote e-yoting facHity shall commence an Saturday 26th September, 2026
{30,080 a.m. ) 8l Tuesday, 29th September, 2026 1500 pom.). The remote e-vating
shiall not be allowed beyond the said date and time.

= The Cut-off date for determining the eligbllity to vote by elettronic means s
September 24, 2026

= Any person, who acguires shares of the Company and become member of the
Company after dispatch of the Motice of Annual General Maeating and halding
chares as of the cut-off date, Le., Thursday, September 24, 202%, may obtain the
Iogin 1D and password by sending & reguest at helpdesk eveting@cdslindia com
Hewennad, if & pereon is alresdy ragisterad with COSL for e-voting, them existing used
10t aned password can be used forcasting vote;

= Member may note that (3} the facifity for wobing shall be made available at the
AGN, I;|:|| the members who have cast thedr vote by remote e-voking prior to the
AGMmayalso attend the AGM but shall not be entitled to cast thelr wote again, {c)a
person whose name is recorded in the Register of Member or in the Register of
Beneficial oemer maintained by the Depositories as on the cut-off date onby shall
beentitled to-asvasl the facility of rermote e-voitng as well a5 voting at the AGEL,

Im casa of any gueries, the Mermbers may rafer the Frequently Asked Guestions {FACS)
and e-woting wser manval for Shareholders available at the Help section of
winw evotingindia,com ar call on 1ol free number 18002109911 or contact Central
Deposktory Senvdces [India) Limited, at & Wing, 25th Floor, Marathon Futeres, Mafatlal
tlill Compounds, N b4 Joshi Marg. Lower Parel (East], Mumbai-403013 at the Email
helpdesk svobing Bledslindia, comoar at telephone nos, D2 3-62 243333 who will address
the grievances refating to electronic woting. The Members may alse write 1o Ms.
Vandana Gupta, Company Secratary of the Comparmy at email-l0 cs@madisteslnet or
at the Registered Office. dy arder of the Board

For National General Industries Ltd.
Sdf
Vandana Gupta

Place: Mew Dethi Campany Secratary

Date: 10,09, 2036 Memb. Mo, ACS24017
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THIS IS APUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT
FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIEECTLY OR INDIEECTLY OUTSIDE INDIA, INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN EOARD OF THE BSE LIMITED ("BSE") AND NATIONAL STOCK EXCHANGE OF INDIA

LIMITED ("NSE", AND TOGETHER WITH BSE, THE *
ASAMENDED ("SEBIICDR REGLLATIONS")

STOCK EXCHANGES™) IN

COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018

THIS ADDENDUM TO THE DRAFT RED HERRING PROSPECTUS DATED MARCH 31, 2025 ("DRHP”) IS NOT AN ADVERTISEMENT UNDER THE REAL ESTATE (REGULATION AND DEVELOPMENT) ACT, 2016, AND IS NOT INTENDED FOR INFORMING
PERSONS ABOUT OUR REALESTATE PROJECTS ORTO INVITEANY PERSON TO MAKE ADVANCES OR DEPOSITS IN RELATION TO ANY OF QUR REAL ESTATE PROJECTS

(Please scan the QR
Code toview this Addendum)

RUNWAL

ENTERPRISES

RUNWAL ENTERPRISES LIMITED

(Formerly known as Runwal Enterprises Private Limited and Runwal Apartments Private Limited)
Cur Company was ariginally incorporated as "Propel Developers Privaie Limited” under the provisions of the Compariss Act, 2013, pursuant §0 a cerificate of incorporation dated February 17, 2016, issued by the Registrer of Companigs, Mumbai-l at Mumbai {"RoC™) The

name of our Company was changed from “Propel Developers Private Limited” to "Runwal Aparimenis Private Limited” pisuant o a resolution of our sharehoiders dated Decan

per 24, 2020, and a cenificate of incorporation pursuant to change of name under the

CompaniasAct, 2003 was issted by the BoC on Januany 13, 2021, Subsaquently, the narme of cur Company was changed from “Runwal Apartmants Prvate Limded” 1o “Rurval Enlerprises Private Limided” pursuanl 1o a resolution of our shareholders daled Decamber 23,
2023, and & cerlificate of incorporation pursuant to change of name under the Companies Act, 2013 was issued by the RoC on January 24, 2024, Subsaquently, our Company was converted from a private company ko 8 public company, pursuant bo a resolution passed in the
extraordinary general meeling of our Shareholders hedd on Seplember 3, 2024, followng which the name of our Company was changed io "Runwal Enterprises Limiled” and a ceriificate of incorporalion conseguent upon conversion io pubic Emited company was issued by
the RoC on October 4, 2024. For details of the changes inthe narme and the registared and corparate office of owr Company, see "History and Cerfain Corporate Matters ™ on page 221,
Registered and Corporate Office: Runwal & Omkar E-Square, 4th Floor, OF; Eastemn Exp Highway, Opp Sion Chunabhati Signal, Sion East, Mumbai Ciiy, Mumibai - 400 D22 Maharashira, India;
Contact Person; Abhishek Kumar Jain, Company Secretary and Compliance Officar, Telephona: +91 22 6116 2422, E-mall: compary sacretarasiDrunwalgroup.in; Websibe: wwa rumealentennnses com
Corporate |dentity Number: L70109MHZ0IBPLC2TE2E3

NOTICE TO INVESTORS

ADDENDUM TO THE DRAFT RED HERRING PROSPECTUS DATED MARCH 31, 2025 (THE “ADDENDUM" AND SUCH DRAFT RED HERRING PROSPECTUS, THE "DRAFT RED HERRING PROSPECTUS" OR THE “DRHP"™)

OUR PROMOTER: SUBODH SUBHASH RUNWAL

INITIAL PUBLIC OFFER OF UP TO [+] EQUITY SHARES OF FACE VALUE OF ¥ 2 EACH [“EQUITY SHARES") OF RUNWAL ENTERPRISES LIMITED {[FORMERLY KNOWN AS RUNWAL ENTERPRISES PRIVATE LIMITED AND RUNWAL APARTMENTS
PRIVATE LIMITED) (OUR “COMPANY" OR THE “COMPANY" OR THE “ISSUER") FOR CASH AT A PRICE OF ¥ [#] PER EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [¢] PER EQUITY SHARE) (THE “ISSUE PRICE") AGGREGATING UP TO ¥ 5,000.00

MILLION (THE “ISSUE" OR "FRESH ISSUE").

THE FACE VALUE OF THE EQUITY SHARE 15 ¥ 2 EACHAND THE ISSUE PRICE 15 [#] TIMES THE FACE VALUE OF EQUITY SHARE. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE DETERMINED BY OUR COMPANY IN CONSULTATION WITH THE
BOOK RUNNING LEAD MANAGERS (THE "BRLMS") AND WILL BE ADVERTISED IN ALL EDITIONS OF THE FINANCIAL EXPRESS (A WIDELY CIRCULATED ENGLISH NATIONAL NEWSPAPER), ALL EDITIONS OF JANSATTA {A WIDELY CIRCULATED
HINDI NATIONAL NEWSPAPER] AND MUMBAI EDITION OF NAVSHAKTI (A WIDELY CIRCULATED MARATHI DAILY NEWSPAPER, MARATHI BEING THE REGIONAL LANGUAGE OF MAHARASHTRA, WHERE THE REGISTERED AND CORPORATE
OFFICE IS LOCATED) AT LEAST TWO WORKING DAYS PRIOR TO THE BID/ISSUE OPENING DATE AND SHALL BE MADE AVAILABLE TO THE STOCK EXCHANGES FOR UPLOADING OM THEIR RESPECTIVE WEBSITES IN ACCORDANCE WITH THE

SEBIICDRREGULATIONS.

THE ISSUE MAY INCLUDE ARESERVATION OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥ 2 EACH, AGGREGATING UP TO ¥ #] MILLION (CONSTITUTING UP TO [ ]% OF THE POST-ISSUE PAID-UP EQUITY SHARE CAPITAL), FOR SUBSCRIPTION
BY ELIGIBLE EMPLOYEES (“EMPLOYEE RESERVATION PORTION"). OUR COMPANY, IN CONSULTATION WITH THE BERLMS MAY OFFER A DISCOUNT OF UP TO [#]% OF THE ISSUE PRICE TO ELIGIBLE EMPLOYEES BIDDING IN THE EMPLOYEE
RESERVATION PORTION (“EMPLOYEE DISCOUNT"), SUBJECT TO NECESSARY APPROVALS AS MAY BE REQUIRED. THE ISSUE LESS THE EMPLOYEE RESERVATION PORTION I5 HEREINAFTER REFERRED TO AS THE "NET ISSUE". THE ISSUE
ANDTHE NET ISSUE SHALL CONSTITUTE [« ]% AND [»]% OF THEPOST-ISSUE PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY, RESPECTIVELY.

This&ddendumisin referance to the DREHP fled with the Securites and Exchange Board of India ("SEBI™) and the Stock Exchanges.
In this regard, pofential investors shoulkd note that in accordance with the SEB! ICDR Reguiations and the guidance provided by SEBI
pursuant o it amail dated Apr 13, 2028 tothe Association of Investment Bankees of India parmitling issuers ta increase or decreass
fhe fresh ssue size by up fo 50%, on 3 .case bo case bass, withowd re-filing the DRHP, our Company has filed an application dated
August 11, 2026 1o seek SEBI's approval to reduce the |ssue size. Accordingly, pursuant io SEBI's approval letier dated Seplamber
10, 2026, the Issue size has been reduced and disciosed through ihisAddendum. All references iothe Issue size in the DRHP shallbe
revisad and modifiad at all applicable places in the Red Herring Prospectus, Abadged Prospacius and Praspecius, as apphcable, The
key changes pursuant o the Addendumare set oul beldow;

As a resufl, the disclosures in “The Isswe™ beginning on page 69 of the DRHP, as of the dale of this Addendum, stands modified as
Tollows will be updated at all applicable placesin the Red Herring Prospectus, abridged prospecius and Prospectss, as applicable:;

The following table summanises the |ssue details:
iszue of Equily Shares” Ll|:| io [ E-qunj.r Shares of face value of T2 each aggregabing up o %5 000,00 milion
_ The Issue Consists of:

Fresh issue LJ|:| 0 [ i thﬂ}' Shares :uHaue vl ue nf‘»."E &ach aggregating up in {5 00000 rmIIn:ln
~ Emgloyee Resenvation Porton” Ll|:| o [ Eqwljr ahares :uf face value of 72 each aggregating up fo #l ] million
Mt lssue Up o [} Equily Shares af lace value nf’ﬂ emh ‘aggregating up to 3+ ]mu-!-::-r:-

The Jssue has been authonzed tlg.-' a resolufion of our Board dated March 22, 2025 and by our Shareholders pure.uanr fo a spamsh'
resoluficn dafied March 28, 2025
Eligible Employess bidding in the Employes Reservation Portion mursf answe thal the maximum Bid Amaunf does nol excesd ¥0,50
smittion fhefof Employes Discount, Fany). Howewer, ihe nial Afotmant io an Elgibio Employes it the Emplopee Reservation Porion
shall not-exceed <0.20 mitior (nef of Employee Discouni, & any). Only in the event of an wnder-subsongtion in te Emploves
Resenvalioh Porfion posl the infhal Afofmeni, such tnsubscribed porion may be Alolted of a proporfionale basis lo I'—.l.'q.Ha-
Empioyeas. Bidding inthe Emploipes Resenation Porthon, fora valwe in excess of 00, 20 milion fnef of Employes Discount), sibject o
fhe fotal Alfofment to e Efigible Empioyes mol exoeading 500, 000 (netof Emplores Discount, Fanyl, Ow-Company, in conswlfation
with the Book Running Lead Managers, may offer & discound of up fo [e 5% fo the Offer Price (equivalent of T/e | per Equity Share] fo
Eligible Emplayess Bidding m the Employee Ressnalion Porfion, silbissf o necessany approvals &5 may be required, and witich shall
be annaunced al east o Waorking Days priorio the Bid / Offer Dpanimg Date
And fhe disclosures in "Objects of the Issue = Net Proceeds ™ beginning on page 97 of the DREHP, a5 of the daie of Shis Addendum,
stands modibied as follows and will be updated al all applicable places in the Red Herring Prospectus, abridged prospecius and
Frospectus, s applicable
Net Proceeds
The details ofthe procesds from the Fresh [ssue are provided in rr-E fiodowing table:

Pnrl:culars I.E's'l_ir'lﬂ.i’réd émnunf[in{rﬁiliiﬁhj

Grms FTDFEEIﬂE from the lssus” 5,000.00

|Le~ss.1 E3:T]] reme-:l axpenses |[- l]

NFI;F'[I]I,’.EEI‘l"_. | |
’Subnec‘i'n ful SH—GEFrF"ﬂDU of the Fresh Iszue componsnt,

"To be finalised vpon defermination of the lssie Price and updaled in Prospectus prioro filing with the RoC.

And the disciosures in "Objects of the Issue = Reguiremants of funds and utilzation of Nel Procoods " beginning on page 97 of
the DRHP, as of the date of this Addendum. stands modified as follows and will be updated at all applicable places in the Red Haming
Prospectus, abridged prospactus and Prospacius, as applicabla.
Requiremenis of funds and utilization of Met Proceeds
The Mel Proceads are proposad 1o be uldzed in acoondance with the details providad i the followng Labla

Panl::ulars Ea-l:lmal:d amaount (in % ? mHHnnln

ﬂepa,-meni- pre-payment, in full orin part, of certain celstanding borrowings avaled T7 00000
by aur Company
Investment i our wholly owned Matenal Subsidianies namely Runwal Residency 2.280.00
Private Limited and Evie Real Estale Privale Limited, for repayment! pre-paymaent,
it full or in par, of all or & portion of certain of thelr cutsianding borrowings

. Funding acquisitions of fulure real estate projects and general corporala purposes” . |m]

. "«.I'e't S sl ket i ool i ! o

"The amount to be utiised for funding scquistions of future real esiale projects and |;|r:'r||=-r='JJ coporale puposes shall naf, "
aggregate. exceed I35 of the Grozs Proceeds, outl of which the amounf wilised for (I} funding -acqwsitions of fufure real esfate
projects: ar i) general corporale purposas individialy, shall ol exceed 25% of the Gross Proceeds,

" To be finalised upon determination of the lssue Prce and updefed in the Frospechus priorto filing with the RoC.

And the disclosures in “Objects of the lsswe — Proposed schedule of implementation and deployment of Nel Proceeds"
beginning on page 38 of the DRHP. as of the dale of thiz Addendum, stands modified as follows and will be updated ai all applicable
paces

Proposed schedule of implemantation and deployment of Net Procesds

The Nel Proceeds are proposad e be usedin acr.un:lanne with the detais pm'-r:.le-:ﬂnme -nllzrmng fable:

Particulars Total estimated Estimated Estimated schedule of
costs fin utilisation from deployment of Net
€ million) Met Proceeds Proceeds {in ¥ miliion)
finTmillion} | I
Fiscal 2027 Fiscal 2028
Repayment’ pre-paymeant, in full or in-part, of 1,000 1,000 1,000
carain cufstandng borrowings availed by our
~ Company
Envesiment in-our wholly owned Malerial .2al 2.2l 2.2
Subzadiarias namaty Burdal Resdency Privata
Limied and Evie Real Estate Privaie Limited, for
rapayment’ pra-paymant, in full ar in part, of ai or
a portion of cerain of their cutstanding borrowings
Funding acquisitions of future real astate projecis . [=] . [#] [#] ®|
ﬂnl:l ,»,erleral ,urpu:nrate purpcu:.es
H-E-t le::EEdE" [w] (=] [=] [#]

"The amount fx be wiiised for funding acquisiions of fulure res! esltate projects and general corporate purposes shall pot, in
aggregate, exceed 25% of the Gross Proceeds, oul of which the amownd ufiised for (i) funding scquisiions of filure resl estsle
projects; or (i} general corporale purposes indindually, shall nof exceed 25% of the Gross Froceeds

“To be finaitsed upon deferminalion of fhe Issue Price and updated m the Prospecius prior o fitng with the RoC

Palential mvestors may nola that in order to assisl the Investors o get a complete understanding of the updaled infermation, the
sections tiled "The Issue” and "Objects of the Issue™ beginning on pagas B3 and 97 respectively, of the DRHP, have been
appropristely updated only o reflect changes retaled 1o the updated lssee size and included in this Addendum to reflect the
madifications

Acoordingly, the required updates and amendments to the porhionsof the cover page and sections blled "Definitions and
Abbreviations”, “The Issue”, "Objects of the Issue”, "Capital Structure” and “Issue Structure” beginning on peges 1,69, 97
a5-and 487 respectvwely, of the DRHF, will be updated in the Red Hemng Prospectus, Abridged Prospecius and Prospechss, as
applicable

The changes conveyed by way of this Addendom are 1o be read in conjunciion with the DRHP and, accordingly, ihe corresponding
references in the DRHP stand updaied pursuant to-this Addendum. The informaton i ihis Addendum supplements and updaies the
information in the DRHP, a5 applicable. However, this Addendum does not purpor o, nor does i, reflect 8l the changes thal have
neourred from e date of filing of the DRHP and 1l the date of this Addendurm, Accordingly, this Addendum does notinclude all the
changes andfor updates that will e inciuded in the Red Herring Prospecius andior the abndged prospecius andior e Prospecius as
and when filed with the Regisfrer of Companies, Maharashira at Mumbai ("BoC™), the 3EBI and ihe Stock Exchanges. Please nofe
thai ihe information incheded inihe DRHP will be suitabiy updated, including to the extent statedr updated by'way of this Addendum. as
ray be applicatie, inihe Red Heming Prospecius, the abnidged prospectis and the Prospectus. Investors showld nof rely oniihe
CRHP o this Addendum for-any imvestment decision, and should resd the Red Heming Prospechis, &5 and when it is-filed with the
R, 3EBl and the Stock Exchanges before making an vesiment deciion with respectio the Issie

This Addendum which has been filed with SEBI and the Siock Exchanges and shall be available on fhe websile of SEBI af
warw,sebi.govin, the website of Siock Exchanges af wwwinseindia.com and www.bseindia.com, the website of our Company af
wianw runwaienierprises. cominvesior-refalions. php and the websites of ihe Book Running Lead Managers, namely, ICK Securities
Limited and Jefferies india Private Limited on wwwicicisecuriies,com, and www. jefienss.com, respeciively. Unisss slated othenyise
all references b page numbers in this Addendum are fo the page numbers of the DRHP, A capitalized terms usad in fhis Agdendum
shall, unless the context olhensise requires, have the meanings ascribed io themin the DRHF

: BOOK RUNNING LEAD MANAGERS
| @ icici securities

|dicic1 Jefferies

doffenas India Private Lirded
ICICT Venlure House, Appasaheb Marathe Marg, Level 16, Exprass Towars, Nariman Paoini,
Prabiadew, Mumbai - 400 0235, Maharashtra, India Mumbai = 400 021, Maharashira, India
| Telephone; +91 ZF GB0T 7100

E o : Telephone: +81 22 4355 6000
{ E-mail: runwal ipoi@icicsecurities.com £ enotlin ke Pttt
Investor Grievance E-mail: -mail: runwal enterprsas. ipoigjeltenss, com
| customercare@icicisecurties com Website: www jefferies.com
Website: waww icicisecurities,com Inveskor grievance e-mail: jip grievance@jefferias.com
| Contact Person: Nikita Chirania’ Sumit Singh Contact person: Akshat Shahy Sahil Agganwa
| SEBI Registration No.; INMOGO011178 SEBI registration Me.: INMO000 11443

| REGISTRAR TO THE ISSUE

(¢) MUFG i

MUFG Intime India Private Limited (formery known &s Link Intime India Private Limited)
C-101, Embasey 247, LB.5. Marng, Vikheoli (West), Murnbad = 400 083, Maharashira, India
Telephone: +81 B10 811 4549; Email: runwalenterpeises. ipo@in. mpms.mufg.com
Investor grievance e-mail: revwalenterprises pod@n. mpms. mufg.com
Website: www.in. mpms.mulg.com, Contact person: Shanti Gopalkrishnan
SEBI registration numiber: INRDDDDI0EE

For RUNWAL ENTERPRISES LIMITED
Sdi-

Abhishek Kumar Jain

Ecmpang.- E-af_mlar,- and Com Huance Officar

Place: Mumbsi, India
Date: Septemhm' EI 2026

Hunwal Er1er|:|n5n.=.5 LII'I1I ed is proposing, subject to applicable statuiory and regulatony requirements, 'E*:EIplI:x TE!JULEI[-E AppToy als.
markel conditions and other considerabions, 1o make an indlial public offerng of i1s Equity Shares and has filed the CRHP wilh SEBI
and the Siock Exchanges. The DRHF and this Addendum are avadable on the website of SEB! at weow. sebi.gov.in, as well as on the
websitas of the Stock Exchanges |.e. B5E and NSE al www bseindia.com and www.nseindia.com, respectvely, on the websile of the
Company 3t weaw.unwalenierprises.cominvestor-refations.php and the webziles of the Book Running Lead Managers, namsely,
ICIC! Secunities Limited and Jefferias India Private Limited on wwwicicisecuribes.com and www. jeffenes com, respectivaly. Polential
irvestors should note that investment in equity shares imvoives a high degres of risk and for details refating to such nisks, please see
e section litled "Risk Factors® on page 30 of the DRHP. Investors should note that investment inequity shares involves a ugh degree
of risk and for details sefaling 1o such risk, see "Risk Factors" of 1he red hering prospectus, when available. Polenbial investors
shauld not refy on the DEHP for any investment Secision

The Equity Shares have not been and will nof be regesterad ender the L3, Securifies Act or any siate securifies laws in the Linied
Slates, and unless so registensd, and may not ba offerad or sold within 1ha Uniled States, excapt pursuant ko an exemption from, ofin a
tranzaction not subject fo, the registration requiremanis of the U5 Securifies Act and appliicable U3, slate secunties faws

Accordingly, the Equity Shanes are baing offered and sold outside the Uniled Stales in “offshore transaclions” as dafined in and in
reliance on, Begutation 3 under the U5, Securities Act and the applicable laws of the jurisdictions where such offers and sales are
mada

The Equity Shares have not been and will not be regesterad, listed or otherwise qualified in any slher junsdiction outside India and may
not be offered or 2old. and Bids may not be made by persons in any such jurisdiction, exceptin compliance with the applicable laws of

such junsdichon
CONCEPT
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